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o wy fowd : & Fa9 wEd B
firaran € 1 A o Qerersr &, 9 # freman
giwras 1 Asgrmaré fs:

“The House of the People shall
consist of not more than 500 Mem-
bers chosen by direct -election
from territorial constituences in
the States.”

o} oF ara s TR fF 377 da Wk
T HEIT HT HFH ¢ | 7g A1 fafafe
dam......

Shri Randhir Singh: State Assem-
blies also, not only Parliament.

ot 7y fema@ : & aft FE @E )
mit faamy aar # 93f s ¥ Wy
BT & 7

Mr, Chairman: If you do not allow
him to continue from this side and if
in turn they do not allow you to
continue from that side, the proceed-
ings of the House cannot go on in
this manner, It is below the dignity
of this House. ... (Interruptions). The
hon, Member has based his objections
on certain articles in the Constitution.
Unless he reads them ] cannot for-
mulate my opinion about this, So,
please do not interrupt him. Now,
we wil] take up the point of order
next time.

ot vy fowd : F & (wE & S0
Fdt amgar
Mr. Chalrman: Why not next time?
oty fowg : 7@ 41 WA A
qI9 A dgar |
w9 o forg gafra <fedr o
Shri Sorendramath Dwivedy (Ken-
drupara): Since it has been raised, lot
him take a few more minutes and
finish it. ... (/nterruptions).
ot wy fomd : WY Az WTE
W Y 8 e reEw g 7

1907
(H. A. H. Dis.)

Mr, Chairman: In my own opinion,
without prejudice to either gide, there
is a lot of force in this point of order
and ynless we study the point of
order, we cannot decide upon it. I
say this without prejudice to any
side. We will have time to study
this next time when we taken this up.

Shri Piloo Mody: He remains on his
legs for three months.

Shri P. Vemkatasubbaiah: Will the
discussion be continued next time?

Mr. Chairman: Yes. You will be
considered to be on your legs; you
will speak next time.

17.34 hrs.

STARVATION DEATHS*

Shri Sradbakar Supakar (Sambal-
pur): Mr. Chairman, Arigsing out of
the answer given on the 30th May,
1067 to starred question No. 152, I
put a supplementary question as
follows.

“Certain deaths on account of
starvation were published in
statements of some ministers. Has
the Government verified whether
the Ministers actually made the
statement or not?”

Shri Annasahib Shinde replied as
follows:

“Ag already mentioned by the
hon. Minister we referred the
statement to the various state
Goveinments but no stage Gov-
ernment has so far submitted any
information which indicates that
there had been deaths due to star-
vation.”

Before that date and after, many
ministers of the different states have
made statements—not merely minis-
ters but also prominent public men
have made statements about starva-
tion deaths. I will be making a refer-
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[Shri Sradhakar Supakar]

ence to some of them. The first
statement that I come across is that
made by a Minister in Uttar Pradesh.
as reported in the Hindustan Times
dated 11th April, 1967. I quote:

“At least 35 persons have died
of starvation in the scarcity and
drought-stricken district of Mirza-
pur according to the Food and
Civil Supplies Minister, Mr,
Jharkhand Roy.”

Then, in the Hindustan Times dated
13th April, 1967, it is stated:

“Shri Udit Narayan Sharma, the
Uttar Pradesh Revenue Minister,
disclosed here today that some
starvation deaths occurred in
Dudhi, Robertsganj and Chunar
tehsils of Mirzapur district.”

Then, I come to the statement made
by the Chief Minister of Bihar quot-
od in the Statesman dated 22nd April,
1967 from Bombay which gays:

“Mr. Mahamaya Prasad Sinha,
the Bihar Chief Minister, told the
correspondents here today that
157 deaths due to starvation had
been reported till two months
ago in his State. Another dozen
or so had died on the same ac-
count during the last two
months.”

Then, I come to  another statement
made by Mr. Roy, the Revenue Minis-
ter of Uttar Pradesh, dated 15th
May, 1967 in the Hindustan Times. It

says:

“Addressing a news conference,
Mr. Roy said that starvation
deaths had occurred and might
still be occurring for want of
food and water.”

Then, I come to a closer date, the
date on which this question was put,
namely, 26th May. It is about the
death of 150 persons through gtarva-
tion. Mr, Birendra Kumar Saklecha,
leader of the 88-member Jan Sangu
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party in the MP Vidhan Sabha, tu-
day alleged says the report, “that in
Surguja district alone, as many as 150
persons had died of starvation. We
have also a report from the Rajmata
of Gwalior; she has also made some
statement. But this was denied by
the Minister in the Bhopal Legislative
Assembly on 5th July, 1967.”

I will quote one or more instances
from other places. I will now quote
from non-official sources, This is
from a report dated 4th April:

“Mr, Shiva Prasad Jaunpuria,
leader of the SSP group in the
Assembly today alleged that a
report of starvation deaths in
Shadol district and four in Damoh
district has been registereq in
the police stations.”

I need not go on with other reports.
But I may complete these quotations
by quoting from a question of Shri
Onkar Lal Berwa in this House on
that day. In putting a supplementary
question, he asked:

“ag wre § agi aoery § fe
5q e ¥ @ ¥ 7 40,fagre ¥
119 7}, IO 3w ¥ 166 WX,
ToeqT F @ ¥ "I are) €y
weqr 9 21"

Now, all these statements have been
made before the date when the ques-
tion was put, and the hon. Minister
was pleased to state that a reference
has been made to the concerned State
Ministers but no reply was received.

Since putting this question on 30th
May, nearly 2} months have elapsed,
I want to know specifically from the
Minister whether any further com-
munications have been received ifrom
the Ministers in the States, specially
from those who are alleged to have
made those statements. If commu-
nications has been received, I want
to know what action, so far as the
responsibility of the Government of
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India is concerned, has been taken
and whether the State Governments
have asked for more aid in terms
of foodgrains or in terms of medical
eaid or on any other account. it
actually they have not replied during
the course of the last four months
and more, I want to know how many
reminders have been sent and
whether Government have analysed
the cause why after making the al-
legations of starvation deaths, the
ministers from the States have not
replied to the queries of the Govern-
ment of India. All these things need
clarification and’ that is why I have
raised this discussion,

Shri Ranga (Srikakulam): I am
glad Mr. Supakar has raised this
question. In view of similar questions
raised in the past as to the incidence
of starvation deaths in different parts
of the country and the replies given
thereto hy Government, with reg.rd
to Orissa, Rajasthan, Saurashtra,
Kutch and also Andhra, may I %tnow
whether Government have taken
any steps at all first to satisfy them-
selves about the need for classifying
deaths due to serious under-nourish-
ment as also deaths due to starvation?
If they have not done it, what s
the lesson they have drawn from the
discussions that we have raised in
this House during the past four years
in regard to this matter?

Coming to the present situation,
several ministers have made them-
selves responsible for stating  that
there had taken place deaths due to
starvation. Starvation is understood
not in the sense in which coroners in
the panchayat who enquire into tne
deathg of these people understand it,
but in the sense that doctors would
be prepared to understand and ex-
plain, when that they are due to a
serious state of under-nourishment
caused by want of food over a pro-
longed period of 10 or 13 days. What
steps has the Government taken or
propnses to take in order to assess
properly the incidence of such deaths

SRAVANA 20, 1880 (SAKA) Deaths (H.A i1 19082
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due to serious under-nourishment and
lack of supplies or availability of fdod
over a prolonged period of 10 or 15
or 20 days? I have myself been wit-
ness to two deaths caused in  this
manner in Orissa. I am referring to
Orissa. I saw those people, one who-
was dying and another who died
only that morning. I engquired from
local doctors and also local influential
people. They bore witness to  the:
fact that those deaths were due to-
the fact that those people had no-
money. . . .

The Minister of State in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Annasahib Shinde): When was it?

Shri Ranga: Not now. It was in-
Orissa last year when that crisis had
taken place in Orissa gnd we raised.
that question here,

Shri Surendranath Dwivedy (Ken-
drapara): Which they denied.

Shri Ranga: And afterwards they
hagq to admit that it was true. Now,
those people did not have money,
they went on begging, there was a
limit to that and they could not get
beyong that, afterwards the doctors
and friends began to give them food
but by then they had reached a stage-
when they could not swallow any
food, they could not take even liquid
and when they took anything they
only vomitted the whole thing with
the result they did not survive, These
things happened. Would it not be in
the interest of our country if the-
Government of India could develop
some measuring rod by which they
could really assess the effect of gcar-’
city of food that prevails in different
parts of the country. They should
also take into account the scarcity of
water also during such times asthis
drought so that it may help them
in developing their own famine relief
as well as food relief measures now
and also for the future »
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ot orfie fag (TS AW
&7 mgw, & wogd ¥ W9 W @AW
w1 g fF &zo naadz ®Y a76 ¥, W
& A1 & AEFET @OF A7 AT
fafreez arga 7, qus 237 71 51 F+4-
weT T @, 9 Sga0a 2 Fag oA
g g fF gt @ 2z @ o we
wrer f&ar qaT, T €7 T 4 99
WYST ®Y SrF avg ¥ qieT g7 97 ) wm|r
qg dv mgdl % gf ar @ ¥ 7w
TdmAgm Ayl A A g A gl ?
T TG F ETH FT K17 4T AT Y ?
w1 QT g ¥ qARE uRAEr
BHC F & 99 %) 3% awg & feegy-
sqz far ar wf 7 oY dew gl &, W
W % fau wWe g e 8
T ¥§ & faeerd am-she 89

ww x4 FE AR (S ATty
) ;e gE & A

it vordye fag : w o adv gt € @
aga wan €, AfwT wae g€ § dav fe
ET WTAT &, A1 A AT AHC T -
fafeer qdy #t 1§ F97m= faar
a7

Bhri E. K. Nayanar (Palghat): Sir,
in Kerala, as the hon. Minister knows,
the food situation has very much
worsened. During the last six months,
it has been reported by Sarvodaya
leaders, 200 people have died in
Madhya Pradesh due to starvation. In
Uttar Pradesh, in one district alone
200 people have died. In Kerala the
deaths are due to cholera. In one
district of Cananore and Tellicherry
more than 100 people have died. It
is due to famine conditions, food
scarcity and nothing else. My hen.
triend here was mentioning about al-
lotment of quotas of foodgrains. In
these months of July and August,
which are the worst lean months,
against 78,000 tons of rice only 34,000
tong of rice have been given. The
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Congress people there, instead of help-
ing in solving this problem are incit-
ing the school boys not to go to their
classes. They are inciting them to
strike. They are not bothering :bout
that. The attitude of the Congress-
men in Kerala is such.

I want Lo know whether, to arrest
deaths due to famine in India, Gov-
ernment is going to evolve a policy
to give an adequate measure of food
to the deficit States. Talking about
deaths due to famine or about solving
the famine problem—do anything—
will not cut much icé, In UP vhich
ig not so deficit as Kerala is there
were 200 deaths; then, there were 200
deaths in Madhya Pradesh and 100 in
Kerala due to cholera. So, I appeal
to the hon. Minister to give adequate
fooq to the deficit States like Kerala
to arrest deaths due to famine and
contagious diseases like cholera and to
send more food to Kerala during the
lean months like these.

sl URETE T (ATTAEY)
wsaw YR, g Wi s A feafy
o\ ZWT & qY wT § & OF
o W A FEAT T A TR
&t &g A7 AT WEAT | AEAA T
wgm fF ot wer WA FT AR
qaree ot ¥ fors fear fs agt 9T
RNF a @ & o & et §7 ave
firar @Y st T # @A 14 foa
# wEr a7 fvy fear @, qar &
waaT ¥ 937 WYX 979 679 I Nqw
F1 o fors gwr, ¥t ¥ qAyd W@
oy oft Wy fag off & a@r &1 g

«ff wofew T : IOC NRW ¥
qwﬁftﬂ‘lﬁnﬁrt«r?

off voRew aew ¢ @ & sy
T g 1 @ & wgw 3 ff o fe
g g€ @ W gt MR W At
e o oy § W T ST F ey
Fafear W qff fadr 9w ke ¥ oY
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twmmaomw E f@warR
qET Y g afafy A o Suw
frdy e 2% & oo &t @@ 14 fawr
ot www da ifer gg & o faww
TEEAT T @@ HAT 3T AR 9]
ww & @t 5 am ak o7 et 7
oy FF FAT F aw FAr gafam 2 fF
Y HRT "W ST 97 9 Ag) fae @
¢ ar 3 feafy & garem & fag 1
FrdaTgr g1 @ & 7

ot ok wrRE (amE e

ar fedY T & a7 feet oAt &
ffq & a7 5= 39 F1 g = art
g a 39 ® ag w9 Wt gt formm S
& wreet s@wd & 79 0 ARy &
fae fagre & a1 o\ feeft WY o &
wm forg fe wamsr 4 farery & w1 Wy
uTH ISTHT &7 FAT & A1 fer W qw
FT YT ¥ FT g &7 AT # W IAY
g WIEHT T JT & A1 3@ fewq
fe &7 wredt #t 392 B € vk @
T T | W@ A A § qg W
|7 AT W AT T ORT w9 TE et
@M | g & g7 s ween g
s oar #rf ot ¥ a1 Wk w2 e
tfFfmAmgeras e Y

wawd A Ay ?

FRYT Yy maT ¥ § qrar ¢
a9 & § o7 W 1) Q87 ¢ e oy
T W 3F A T fen s ag
ot ofiw ofar 5 fermiae s
ey wrf &, g wgiRg, W9 & dur fe
¥ A% ww WA @A & AW AR
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feft W @ ® Bfiw  ofar w

® a8 @ man smar 1 dewEr

FTHTT WX § ST ofar 5T & I

FEIAETE I AFET T AT AT A

mﬁwﬁz%nﬁﬁwnwﬂ%ﬁmﬁ

o dfe e # 1 qar 3
w@ &, wfzai @ war ar wgr Wi &,

sio ¥ G At @ Pewr e
Ia% g #% gl 97 fear qr, @
#9 T ¥ AT F FT FE HFI%
fi T T F7 we w6 0 ?

st stwr wMur (IdrE)
sy "geg, faed s & s &
AT NINT &, "AHI foAet & gag F
AT GAT # @A & FATAC yHTI
g9 @ & W gl ¥w FEe
¥ I ¥ ®WI g7 FHEIR BT @
WY 7t fisar mar @t & qg ST SR
g & s et s ¥ o ww & w9
T FT ATEC wY F Hy gamECOr fear
a1 fe gerT w2w & qaye wfr gar o
g ot iar fog Y, g & 9 €Y A1
& warare war & fe At ov dafan
o & 2\ war & &) @ & 1 F o
amgar g 5 ¥ e w1 Y gw W A
FOF F wifow FET gERT AR 7
dfewwr fogd &1 agror 7 # am
gt & e Zxfrei ag qa & 7 gk
a1 7 | W qrATfrRar § "R ¥
T F A AT € F w9 ¥ fag
farx & fs yo =fieml & fag g Tere
# ofdfeafs frafer g€ f gow o
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g 5 e w9 ¥ o 1 w2 v
&mi,ﬁﬁtafm’la‘wm E ]
r ®ifw 7 X0

Shri 5. Kundu (Balasore): It js in-
deed unfortunate that in our country
people die of starvation. I would
like to draw the attention of the hon.
Minister 1o one statement of the Prime
Minister which she made when she
visited Orissa during the famine, in
Kalahandi, where she said that in some
paructlar cases the people died of
mal-nutrition but not of starvation, 1
reel that it ie indeed a contradiction in
terms {o say that people die of ma!
nutrition but not of starvation. Mal-
nutrition is due to under-feeding or
sometimes due to no-feeding and
sometimes it is by eating certain such
tnings us roots, grass and such other
things, which are not actually the
real diet of human beings, not meant
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for human consumption. That is
practically remaining in a starvation
‘level.

So far, in the famine code or any-
where, as to what a starvation death
is, has not been defined. Nobody has
taken care to give any direction to the
officers saying that under such and
such circumstances, they should in-
form whether a particular death is du®
to sturvation or not. Will the hon.
Minister take care to define what star-
vation death is and what exactly he
means by starvation death?

Mr, Chairman: The hon. M.lnistgr.
‘Shrimati Lakshmikanthamma rose—

Shri Shrl Chand Goel: Let the hon.
ludy Member be given a chance.

Shri Sheo Narain (Basti): Her name
is not in the list.

Shrimat!
(Xhammam):
Ahis?

Lakshmikanthamma
Why is he saying all
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st frmromw - & oft e g
ar et ft qaTe g & wtw ffad

Shrimatl Lakshmikanthamma: He
is not a lady.... (Interruption) %Y
AT A& qEY 2

st fmeromer ¢ SE O A AE
FT qIA T L

i ot fag g A &
fau o7 e gy & feo dar €

st forar areEwt . W AT
amg faee ¥ & a1 17 w1 A drfeg
AT @A FT W TEI a7 g H#OAY
@ifsm

Shri Surendranath Dwivedy: For
the first time, he has raised a very
valid point.

Mr, Chairmamn: This will not be
treated as a precedent but a special
concession given by the House.

Shrimati Lakshmikanthamma:
Sometimes the Chair has been allow-
ing the Members to put questions
;;'llose names are not there in the

Sir, whenever there is a calamity
in one part or the other of the coun-
try, there is the feeling of sacrifice
and understanding amongst the peo-
ple of the country. As to how the
Government is using the machinery,
either the ALR. or any other machi-
nery, to rouse the people, I do not
know. I have seen only Shri Jaya
Prakash Narayan going about  the
whole country, every State, forming
committees and rousing the under-
standing of the people. What are we
doing in that direction? There is no
dearth of the sense of sacrifice on the
part of the people of this country, in
the parts where there is no famine,
to share the burden of the people who
are suffering in other parts -where
there is famine. Whenever such situa-
tions arise, I want to know how the
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Government and the State Govern-
ments propose to contact the people
and to make them realise the suffer-
ings of the people in famine  ares
what have been their reactions? What
has been their share? The Andhra
Government has sent three  train-
loads of rice plus Rs. 25,000 worth of
medicines and so on. What has been
the response of different State Gov-
ernments, where there is no famine,
to the sufferings of the people in
famine areas?

18 hrs.

The Minister of State In the Minis-
try of Food, Agriculture, Community
Development and Co-operatlon (Shrl
Annasahib Shimde): Hon. Member,
Mr. Supakar, has raised a point about
the reported starvation deaths, It is
true that on various occasions re-
ports appeared in the Press wherein
references were made to alleged glar-
vation deaths, and whenever such
reports appeared in the Press or some
important personalities in the country
referred to alleged starvation deaths,
we referred a]l such reports to the
various State Governments where such
deaths were reported. 1 must submit
for the information of the hon, House
that not a single death report has
been corroborated by any State Gov-
ernment so far. Perhaps the hon.
members on the other side would
have alleged or would have made the
charge against me, had there been
Congress Governments in all the
States, that there were efforts to sup-
press the facts. But now in some
States there are Congress Govern-
ments and in some States there are
non-Congress Governments. So, there
is no reason to attribute any mala fide
or to say that deliberate efforts were
made to suppress the reports. To this
day, though regular reports are being
received from drought-affected areas,
not a single report has been corrobo-
rated by any State Government.

Shrl Ranga: You have to develop
a yardstick.

SRAVANA 20, 1889 (SAKA)

Deaths (H.AH
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Shri Annasahib Shinde: [ am com-
ing to that.

19090

I must say that ome of the worst
calamities in our history had over-
taken us this year. Despite the fact
that we were working under strain,
there are still 2} difficelt months
ahead, but I must state that with the
co-operation of the State Govern.
ments and with the co-operation of
this hon. House and the voluntary
organisations, we have been in a
position to overcome many of  the
difficulties and we faced the difli-
cult period very bravely. [ must say
that the hon. Minister of Food and
Agriculture carried a very heavy
burden and responsibility in this
period and he discharged it. I must
congratulate him on behalf of the
House, not because I happen to be a
Minister ynder him but it is a "isto-
rical fact. The most difficult situa-
tion was faced by all of us, specially
by the hon. Minister, very courageo-
usly, and that saved the country from
the worst tragedy which would other-
wise have overtaken this country.

1 need not go into the details be-
cause a detailed discussion has taken
place in regard to food. I need not
refer to Kerala ang the other States.
Yesterday the hon. Minister replied
in detall in regard to the supply posl-
tion about food in respect of Kerala,
West Bengal and other States. But
1 must say that a tremendous help
has been rendered by the Centre to
the State Governments. For instance,
during the last few meonths, though
the revenue years are 1088-67 and
1067-68, about Rs. 170 crores have
been advanced by way of assistance
to the various State Governments by
the Centre. This is a vast amount,
and though the Centre is in financial
difficulties, the Centre did not try
to put that excuse in order to shirk
the responsibility, but went all  the
way to help the State Governments.
1 must mention at the same time that
the State Governments also took
varlous schemes and activities; for
instance, in Bihar, the minor irriga-
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gation activities were undertaken on
such a big tempo. Now people have
got the confidence that we can really
face difficult periods if the right gort
o: Pprogrammes are given to the peo-
ple.

I need not refer to the number of
people employed on relief works. In
tact, there was a period in June when
about 34 lakh people were employed
on relief works, but as a result of
rains, the number is decreasing. I
may refer to the Bihar figures which
will indicate how the intensity is
gradually decreasing. The largest
number that were employed on reliefl
works was in June and it was 7,37,642.
From that figure, now in a month and
a half, it has come down to 1,20,000.
It shows how favourable rains and
monsoon have helped a number of
areas to reduce the difficulty about
employment.

Then various other relief measures
by way of providing medicines,
vaccines, etc., through the Health
Ministry were carried on, and I do
not think that anywhere, in any part
of the country, the situation is out
of control

Shri Ranga has referred to one of
the important aspects of the problem,
namely that of malnutrition or under-
nutrition. I must say that our coun-
try is a poor country and a large
number of people suffer from malnu-
trition and under-nutrition, But it is
not a situation peculiar to India alone.
When we refer to the FAO reporis we
find that two-thirds of humanity to-
day suffers from malnutrition. May
I draw the attention of Shri Ranga
to what has been published in the
British journal The Economist dated
the 5th July? It points out that even
the most affluent society is aiso not
free from this trouble of malnutri-
tion.

It is serious under-

Shri Ranga:
i here over a prolonged

nourishment
period.
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ﬂ]ul Annasahib Shinde: What I am
saying is that it is a great problem
and humanity has to get out of this
situation. We must try 1o overcome
this problem by increasing our pro-
duction and industrialisation and

finding employment potential and so
on.

Shri Jagjiwan Ram: And also by
increasing the purchasing power.

Shri Annasahib Shinde: And also
by increasing the purchasing power.
But the point that I was referring
to was this. . . .

Shri Ranga: If he has no yard-stick.
let him say so. If he is going to
have any yard-stick then let him gay
s0. Why all this explanation? No-
body is accusing him here and nuw
that he is responsible for it.

8hri Jagjiwan Ram: Even in Delhi,
a large number of people suffer from
malnutrition. Why should he forget
our country's condition?

Shri Annasahib Shinde: The point
that I was referring to was this. A
team of medical experts had gone into
the health problem in Mississipi and
they say:

“Chilg after child is suffering
from vitamin and mineral defi-
ciencies, serious untreated skin
infections, hunger and disease.”.

If this is the case with the
afluent society in the world,
can we say about India?

most
what

Shri S. Eundu:
Negro children.
unemployed.

They are mostly
Many of them are

Shri Annasahib Shimde: They refer
to all children incl_uding Negro chil-
dren.

This problem is a world-wide pro-
blem, and in India we have assessea
the problem and we are trying to
overcome the problem. I have noth-
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ing more to add, and I thank you for 18.07 hrs.
giving me an opportunity to explain
the position. The Lok Sabha then adjourned tili
Shri S. Kundu: He may not reply Eleven of the Clock on  Saturday,
1889

but let him bear in mind what we August 12, 1867/Sravana 21,
have said about starvation deaths. (Saka).
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